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expansion/modernization of existing food processing units in Punjab in the sector of bakery 
products, fruits & vegetable processing, milk processing, grain milling are at various stages of 
processing. Consequent on decentralization of processing and disbursement of grant under the 
scheme through banks and financial institutions, the pending applications have been sent to the 
concerned banks from which the units have taken term loan for sanction and disbursement of grant 
under the scheme. Necessary funds are also being provided to the banks for disbursement of grant 
to these units depending on the availability of the funds. Apart from this, the paucity of funds under 
the scheme and deficiency in documents resulted in delay in clearing the proposals. The Ministry has 
been taking initiatives in association with the Nodal Officers of the Focal Point Bank/Financial 
Institutions regularly to send the complete documents to expedite the sanction of pending proposals. 

Food processing projects in Andhra Pradesh 

917. SHRI NANDI YELLAIAH: Will the Minister of FOOD PROCESSING INDUSTRIES be pleased 
to state: 

(a) the status of each ongoing food processing project/programme in Andhra Pradesh under 
Central schemes; 

(b) the total number of farmers benefited by these projects/programmes; and 

(c) the details of the new food processing units proposed to be set up in Andhra Pradesh 
during the current financial year? 

THE MINISTER OF FOOD PROCESSING INDUSTRIES (SHRI SUBODH KANT SAHAY): (a) The 
Ministry has approved three proposals in Andhra Pradesh for financial assistance under Infrastructure 
Development Scheme i.e. (i) one Food Park project, sanctioned in 2000-01 at Kuppam, Distt. 
Chittoor for which an amount of Rs. 2.00 crores has been released in two installments to the 
implementing agency i.e. Andhra Pradesh Industrial Infrastructure Corporation Ltd., (ii) one Mega 
Food Park projects was sanctioned in 2008 at Chittoor for which an amount of Rs.5.00 crore has 
been released to implementing agency namely, Srini Mega Food Park Pvt Ltd. and  
(iii) one proposal for setting up of modern abattoir to Greater. Hyderabad Municipal Corporation for 
which an amount of Rs. 1.48 crore has been released as 1st installment. 

(b) It is expected that more than 25-30 thousand farmers have directly or indirectly benefited 
under these schemes. 

(c) As food processing industries are both in the organized and unorganised sectors, 
information on total number of food processing industries established in the States and details such 
as those which are in working condition, the number of units in the private/public sector, etc. are not 
centrally maintained in the Ministry of Food Processing Industries. 

Proposals for food processing units in Andhra Pradesh 

918. SHRI NANDI YELLAIAH: Will the Minister of FOOD PROCESSING INDUSTRIES be pleased 
to state: 
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(a) the number of proposals of the Andhra Pradesh Government for food processing units 
pending with the Ministry, as on date; 

(b) the details and status of each such proposals, indicating the reasons for delay in their 
clearance; and 

(c) by when these pending proposals are likely to be given clearance? 

THE MINISTER OF FOOD PROCESSING INDUSTRIES (SHRI SUBODH KANT SAHAY): (a) to 
(c) There is no proposal of Andhra Pradesh Government pending with the Ministry as on date. 
However, Ministry of Food Processing Industries extends financial assistance in the country in the 
form of grant-in-aid to implementing agencies/entrepreneurs @ 25% of the cost of Plant & 
machinery and Technical Civil Works subject to a maximum of Rs. 50 lakhs in general areas or 
33.33% subject to a maximum of Rs. 75 lakhs in Difficult areas under the Scheme of Setting 
up/Modernization/Expansion of food processing industries. The financial assistance provided to the 
various units under various major schemes of Ministry of Food, Processing Industries (MFPI) in 
Andhra Pradesh during 2007-08 and 2008-09 are as under:- 

Name of the scheme                            2007-08                          2008-09 

 Nos. Financial Nos. Financial 
  assistance  assistance  
  (Rs. in lakhs)  (Rs. in lakhs) 

Scheme for setting up of 43 947.49 48 908.999 
Technology upgradation/  
expansion/modernization of  
Food Processing industries 

Scheme for Infrastructure - - 4 989.715 
Development 

Food Testing Laboratories 2 1.75 1 1.32 

Scheme for Human 1 0.25 1 0.245 
Resource Development 

New guidelines for TV channels 

919. MS. MABEL REBELLO: 
 Dr. T. SUBBARAMI REDDY: 
Will the Minister of INFORMATION AND BROADCASTING be pleased to state: 

(a) whether new guidelines have been issued for TV Channel; 

(b) if so, the details thereof; 

(c) whether the News Broadcasters' Association has come out with a comprehensive set of 
guidelines for television reporting, advising channels to eschew unhealthy competition that may lead 
to deterioration of broadcasting standards; 

(d) if so, to what extent these guidelines/rules have been strictly followed by TV channels and 
to what extent it has been according to Government's decision; and 




